MINUTES OF THE MEETING NO.08 (2025-26) OF EXPORT

£ F T
AM, VANIJYA BHAWAN, NEW DELHI

Meeting No. 08 (2025-26) of EXIM Facilitation Committee (EFC) held
in hybrid mode under the Chairmanship of Shri Abhinav Gupta,
Additional DGFT at 11:30 AM on December 09, 2025, Vanijya Bhawan,
New Delhi to consider the applications for export of ‘restricted’ items.

2. The following members attended the meeting: -
i. Dr. B. Balaji, Secretary, NBA
ii. Dr. Rahul Rohankar, Livestock Officer, D/o AHD
iii. Dr.S. Gnanasambandan, Joint Director (PQ), DPPQ&S
iv. Shri Dinesh Walde, Chief Mineral Economist, IBM, Ministry of Mines
v. ShriPrasenjeet Navgire, Technical Expert, CITES Cell, Wildlife
Division, MOEFCC
vi. Shri Anil Kumar, ACF (Production), O/o PCCF (HoFF),
vii. Dr. Vinita Pachauri Sharma, Assistant Plant Protection Officer,
CIB&RC

In attendance:
viii. Shri Bharani VLSVSS, Deputy DGFT
ix. Shri Vicky, Section Officer

3. Altogether 115 applications were considered by the EFC, out of
which 60 cases were approved, 07 cases are under deficiency, 01 cases
was rejected and remaining 47 cases have been deferred due to want of
comments/NOC from the concerned administrative Ministry/Department
or information from the applicants. The decision of the Committee is

indicated in the tabulated statement given below:
Agenda for EFC Meeting No. 08/2025-26

Sl-[Name o [DGFT [ITC (H [Item Descripti |Qua |Date of Country |Decision of EF

No|f the Fi [(Hqrs |S) Cod on ntity |receipt |of Destin|C / remark
Mrm ) File e Appli of appli| ation
1“0-— ed |cation i
n DGFT(
Hqgrs)
Applications related to Seeds for Sowing Purpose
1 JA K LASK00T0AM [12099130 [Onion Seeds T30000 [06.04.2025 [Bangiadesh erred
AR NURSE |28 KGs Due to want of Co
RY mments of DoA&F
W are awaited.




2 KA 1 12095130 [Nasik Red N53 145 M|05.05.2025 [Bangladesh red
EED ombay Red Ts Due to want of Co
PANY mments of DoASF

W are awaited.

3 BIKA 7§E217_£TA 12099130 [Nasik Red N-53 And M[05.05. Bangiadesh  |Deferred
EED COMj|26 Bombay Red Ts Due to want of Co
WPANY mments of DoA&F

W are awaited.

7 [EAST WES|0262AM [T2099730[OF Orion-Bipiob Coal 17.05.2025 [Bangladesh — [Deferred
T SEEDS I[26 led Bipiob Super GoatlKKGs Due to want of Co
NDIA PRIV ed/ TP 406 Coated mments of DoA&F
ATE LIMIT W are awaited.

ED

5 [ABDUL MA|0269AM (120897130 [Onion Seed ] l_ﬁlso 22.05.2025 |Bangladesh  |Deferred
JID SARKA[26 Ts Due to want of Co
R AND SO mments of DoA&F)
NS W are awaited.

6 |HASSIEM [0273AM (12099130 |Onion Seed 35 MTs|23.05. Bangladesh  |Deferred
TRADING |26 Due to want of Go
CORPORA mments of DoA&F
TION W are awaited.

7 |AR_INTERJ034TAM [12099130 [Onion Seed ( N-63 An|700 -06.2025 [Bangladesh  |Deferred
NATIONAL |28 d Sukh Sagar) Ts Due to want of Co

mments of DoA&F
W are awaited.

8 |BANKIM PJ0384AM [12089130 [(Onion Seed) Wzo W—”m. 5 [Bangladesh LTefenad
ROSAD GTZG Variety KGs Due fo want of Co|
HOSH SEE - Suksagar mments of DoA&F
DS PRIVAT - Nasik Red W are awaited.
1E LIMITED - Gourang Light Red

9 M 12099130 [Onion 50 0.08. Bangladesh  |Delerred
S AND AGj26 Due to want of Co
RC mments of DoA&F
PRIVATE L W are awaited.

2099130 [Onion Seeds 4}2‘5.92_ 19.09.2025 [United Arab|Approved
MTs Emirates The firm has submi
tted the relevant do|
cuments as per the
SoP,
12099130 [Onion Seeds J5000 Klim United
Gs 1Emirates
12098130 [Onion Seed 4000 K|09.10.2025 |[Zambia
Gs
12099130 |Onion Seed 1000 K[00.70.2025 [Zambia




26

KALASH 3|
EEDS 26

IMITED

18

GENERAL W
CROP SClj2s

ENCE

0892AM 12099730

5mon ﬁ'a’é Eﬁ M Iﬂ

Gs

130|Onion Sead 15.10.
Gs

Due to want of addil
tional information/

mments of DoA&F
W are awaited.

120997130 [Onion Seed

Oman

Approved

The firm has submi
ed the relevant do
cuments as per the
SoP.

15.10.2025 ‘ﬁ Lanka
Gs

Approved

The firm has submi
tted the relevant do
cumentis as per the
SoP.

Approved

The firm has submi
tted the relevant
cuments as per the
SoP.

M
S PRIVATE |26
LIMITED

10061010

Hybrid Paddy Seads (200 KTmm
GS

20

CAN EXPO
RTS

INDO AFHI10969AM 12089130
26

bSowing

Red Onion Seeds for

Approved

The firm has submi
tied the relevant do
cuments as per the
SoP.

Ghana

Approved

The firm has submi
tied the relevant do
cuments as per th
ScP.

13.11.2025
S

21

ED COMPAJ26
NY LTD.

KAVERTSE|0976AM [1006101

NAS 299F1)

seed quality
Hybrid Rice (Paddy) S|0 KGS
eeds KRHP299 (BUE

-|T12500{75.11.2025 |

EED INDIA
PRIVATE L
IMITED

gBmM 10061070 Of seed quality

[T005AM (12099130 |Onion s

0KGS

Onion Seeds

45 KGJ03.12. enegal
S

Ethiopia

Approved

Lr:s firm has submi
the relevant do

cuments as per th

SoP.

Fﬁihppines

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

Philippines

erred
Due to want of addi|
tional information/
ocuments from th
e firm.

10 mmﬁn Lanka

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

Approved
The firm has submi
tted the ra!evamdgl
cuments as per th
SoP.




10061090

I M[05.17.2028 «Nepal

Applications related to Seeds for Non-Sowing Purpose
25 |A [ 00610 n Basmall Rice PaP .10.2025 [Nepal Approved
PEX 26 ddy (Other than seed [MTS The firm has submi
quality) tted the relevant do
Cuments as per the
SoP.
ARANTYA Imﬂ 10067090 |Rice Paddy o7 in Hus 29.70.2025 *ﬁe T Approved
MPEX PRI|26 (Non Basmati Rice) [MTS i The firm has submi
VATE LIMI tted the relevant do
TED cuments as per the
SoP.,
27 [GUPTAJ Wﬁaddy Husk (Boilor C[45000 29,70 epal Approved
RADING |28 ansumption Only) MTS The firm has submi
tted the relevant do
cuments as per the
SoP.
0042AM | ﬁmi{leo‘mn Basmati Rice in |5000 M|30.70 2035 Nepal Approved
Ml INTERNI26 Husk TS The firm has submi
tted the relevant do|
cuments as per the
SoP.
10061 -Basmali Rice In [20000 |31 .10.5@!‘*!\4?@ Approved
Husk (Paddy) Other TIMTS The firm has submi
han Seed Quality tted the relevant do
cuments as per the
SoP.
10061090 |Fice Paddy 11.2025 |Nepal Approved
QTL The firm has submi
tted the relevant do
Cuments as per th
SoP.
1 n basmati Rice Pg 1 5 {Nepal Approved
ddy (Other Than Seed|TS The firm has submi
Quality) tted the relevant do
cuments as per the
SoP.
11.2025 |Nepal Approved
The firm has submi
tted the relevant do

cuments as per the
SoP.

Approved
The firm has submi

tted the relevant do
cuments as per the
SoP.

Husk (Paddy) Other T
han Seed Quality

MTS

Rice Paddy or in Husk
(Non-Basmati Rice)

]

MTS

72000 |

MTS

06.11.2025 |Nepal

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

Approved

The firm has submi
tted the relevant do
cuments as per the|
SoP.

The firm has sub

Approved
mi



PRODUCT
S (OPC) P
RIVATE Li
MITED

han Seed Quality

matt Hice In

han Seed Quality

Husk {Paddy) Other T

38 TRADE EXTI0572AW 10067055

PADDY

39 LEU]SFIIFI EIE‘E?W‘WOB?OQU
ALA BHANJ|26
mmn Basmall Fice PE}W
MTS

Non-Basmati Rice In
Husk

WANI TRA 26 ddy (Other Than Seed
DERS Quality)
4T R RFOODI0o0aANT i A Basmal Paddy Ty
S 26 Husk {Paddy) Other T|
han Seed Quality
42 |OM ENTEFJMW
PRISES |26

TS

WETWWWN1011AM

tted the relevant do
cuments as per the
SoP.

epal

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

mem

Bangladesh

Approved

[The firm has submi
tted the relevant do
cuments as per th
SoP.

5000 23772025 Nepal

Approved

The firm has submi
tted the relevant do
lcuments as per th
SoP.

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

Approved

The firm has submi
tted the relevant do
cuments as per the
SoP.

10061090 |Paddy (Non Basmati C1.72.2025 |Nepal Approved
AYAK TRA[26 Rice) Other Than See/MTS The firm has submi
DING CC}M~ d Quality tted the relevant do
NPANY cuments as per the
SosP.
Department of Fisheries

44 INATURE BI09Z2AM [12122910 [Seaweads Dried[100 M[26.10.2025 |Malaysia ____|Deferred
OCARE |26 Seaweed Granules _u[TS Due to want of Co
sed as raw material in mments / NOC fro
agriculture input-unfit f m Department of Fi
or human consumptio [sheries and MPED
n A are awaited.
Department of Animal Husbandry and Dairying
4 13AM |05111000 [Bovine semen 3 11.09.2024 [Kenya Deferred i
RY 125 0 Nos. Due to want of addi
SERVICES tional information/
documents from th
e firm.
46 |P! TAM 1010 [Maize bran 10000 [27.05.2025 |Bangladesh Approved
26 MTs On the basis of NO
C/Comments recei
ved from DoAHD vi
de OM dated

15.12.2025 with 10
000 MTs of Maize




E1
NDUSTRIE
S

fad

RADING

S
IMCO

51 [MA

RY & AGR
o]
PRIVATE L
IMITED

ILIGU
NTERPRIS
ES

D9A 021010

126

h

TAM 10

26

mmw\'m;za bran

Maize bran

6000
Ts

.05.

.07.

bran

Bangladesh.

5 |Bangladesh

Approved

On the basis of NO
C/Comments recei
ved from DoAHD vi
de OM dated
15.12.2025 with 10
000 MTs of Maize

bran to
Bangladesh.

Bangladesh

Approved

On the basis of NO|
C/Comments recei
ved from DoAHD vi
de OM dated
15.12.2025 with 60
00 MTs of Maize br
|an to Bangladesh.

AN

Of other cereals
Rice Bran (for industri
al/processing use, not
for fodder)

40000

-|MTs

AlZ AN

5000 M
Ts

12130000
1

Cereal straw and hus
s, unprepared, whet

t or not chopped, grou
nd, pressed or in the f|
orm of pellets. - WHE
AT AND GROUNDNU
T STRAW FOR CATT
EL FODDER

MTs

.08.

17.07.2025 [Nepal

Approved

On the basis of NO(
C/Comments recei
ved from DoAHD vi
de OM dated
15.12.2025 with 40
000 MTs of Rice Br
an to Nepal.

Bangladesh

Approved

On the basis of NO|
C/Comments recei'
ved from DoAHD vi
de OM dated
15.12.2025 with 50
00 MTs of Maize br
an to Bangladesh.

Kuwait

red

Due to want of com
ments from D/o AH
D.

AM [23023000

'WHEAT BRAN

WHEAT BRAN

.10.2025

Bangladesh

Wm—

"[Deferred

Due to want of com
ments from D/o AH
D

Due to want of com
ments from D/o AH
D.

Bangladesh

Approved

On the basis of NO
CiComments recei
ved from DoAHD vi
de OM dated
08.01.2026 with 50
00 MTs of Maize br
|an to Bangladesh.




55 |GIRI ENTEJ0984AM |23021010
RPRISE J26

EVERMAR [0589AM |
K AGROTE|26
CH CO.

MAIZE BRAN 5000
T8

57 IR ENTEFEﬁWAM 23023000
RISE 126

HWWM’E@W
ORATION |26

59 [TANIA EXF’lU?i OAM |23023000
ORTS 26

60 |PBS GLOBJ0985AM [12749000 |
AL 26

61 [VAMA ENT|0S92AM [23023000 |
ERPRISES |26

[62[GURU | M 4

ISMARTH El26 23023000

XPORT 23021010
63 [ASE M

PRISES |26

21.11.2025

Bangladesh

de OM dated
08.01.2026 with 50
00 MTs of Maize br

Bangladesh

Alfaifa hay bales Sun |1
cured Compressed|QTL
bales

HE R

TT 092025 [Bangladesh T

WHEAT BRAN _[10000 |24.77 2025
MTS
AT BRAN 0 M{11.09.2025
Ts
WHEAT BRAN 1000
Ts

Bangladesh
Due to want of com
ments from D/o AH
D.

Due to want of com
ments from D/o AH
D.

United
Emirates

Arab|Deferred
Due to want of com
ments from D/o AH

D.
Due to want of com

ments from D/o AH
D.

Bangladesh

hura Bhunsa,Khuddi{5500
Bhusa Brans Husk Fin|TS

e Crumbs Powde
Wheat Bran

Maize Bran or Grits

TS

23023000

Nepal |Deferred

Due to want of com
ments from D/o AH
D.

WHEAT BRAN 1000 memgmh
TS

Bangladesh
Due to want of com
ments from D/o AH

12730000
s, unprepared, whethelMTS
r or not chopped, grou
nd, pressed or in the {
orm of pellets.
Paddy Husk Boilor Co
nsumption purpose O
nly
GLOBAL L{1008AM 12730000 [Cereal siraw and husk|5000
QGISTIC Aj26
ND SUPPLI
ER
1015AM
INDIA 26

Cereal straw and husk[T0000 [29.11.2025 |Nepal

Due to want of com
ments from D/o AH
D.

Nepal beeferm.l

Due to want of com
ments from D/o AH
D.

Bangladesh ‘befemd
Due to want of com|

ments from D/o AH
D.




AN IMPEX 25

[CONG CYC|
LE CHENN|25
Al

TO4BAM |

LE CHENNJ25
Al

Al

73 [LONG CYC|1049AM

(74 [LONG CYCT070AW 7
LE CHENN

LE CHENN|25

75 |LONG CYCHU71AM

OD IN LOG FORM O
BTAINED FROM PAT
TALAND (ARTIFICIAL

ORIGIN)FROM THE
STATE OF TAMILNA
DU

BTAINED FROM ART
IFIGIALLY PROPAGA
TED SOURCE FROM
PATTALAND

DAL
NEWCALEDONIA FO

R LIFE LMR 1-5 (B.N
0.IN17527567)

77 |Venkata 0347AM [44039918 N“PE Sanders Wmfll
Sai Enterpril26 ogs obtained from Pa
ses taland (Artificially Prop

agated)

78 |SHA i0401AM 1.’3301293? Tuberose concentrate
AJENDRA j26 Nutmeg
GADEKAR Palmarosa oll; Patcho

uli oil; Pepper oil; Petit
grain oll; Sandalwood
oil; Rose oil:-— Sand

;@’3

MTs

150 LTH‘18.07.2025
oil;

77,796 |27 .06.2025

68 |S V JUTE I[1016AM '230240001FIICE BRAN 15000 MJ03.12.2025 Bangladesh Deferred
NDUSTRIE |26 T8 Due to want of com
S ments from D/o AH
D.
Ministry of Environment Forest and Climate Change (SU Division)
LONG CYCIg;aMM mmmquzmm4 China
LE CHENN OD IN LOGS & ROOT|MT.
Al S FORM OBTAINED
FROM ARTIFICIALLY
PROPAGATED SsOU
1RCE FROM
PATTALAND
%‘WW&%? Sandalwood Ofl 2 23.12.2024 {UAE
1F¢PRISES 25 All GCA|Due to want of com
Countries ments / NOC from
M/o EF&CC (SU Di
vision)
71 |[RAATT RAJI0946AM 44039918 |RED SAND| O mﬁmmm

Due to want of com
ments / NOC from
M/o EF&CC (SU Dij
vision)

China

~Geterred

Due to want of com
ments / NOC from
|Mfo EF&CC (SU Di
vision)

China

Deferred

Due to want of com
ments / NOC from
M/o EF&CC (8U Di
vision)

China

Deferred

Due to want of co

ments / NOC from

Ll':uo EF&CC (SU Di
ision).

China

eferred
Due to want of com
ments / NOC from
M/o EF&CC (SU Di

mmmetharlaMS

vision)
Lbeierreﬂ

Due to want of com
ments / NOC from
M/o EF&CC (SU Di

|vision)

Hong Kong

Deferred

Due to want of com
ments / NOC from
M/o EF&CC (8U Di
vision)

UAE

Deferred

Due to want of com
ments / NOC from
M/o EF&CC (SU Di}
vision)




79

DING COR|26
PoaATrON\

81

ﬁ-
ARWOOD ES

AYAGRAJ
ENTERPRI
SES

alwood oil - Sandaiwo,
od Oil

ed Sanders (Pteroca|636.45 [11.08,

r pus Sautatinus)
Variety

-NON GRADE RED §
ANDERS WOOD LO
GS

- Nen Grade Red San
ders Wood Logs

r pus Sautatinus - RE
D SANDERS WOOD
LOGS OBTAINED FR
OM PATTALAND/ AR
TIFICIAL ORIGIN FR
OM TAMILNADU STA
TE

2 MTs

ed Sanders (Pierocal80

18|R ers {Pterocal|75 MTs|24.
r pus Sautatinus0 -RE
D SANDERS WOOD

LOGS OBTAINED FR
OM PATTALAND/AR
TIFICIAL ORIGIN FR
OM TAMILNADU STA
TE

Whole Plant, Aeral P .08. udi Arabia red
rt, Stem, Shoot and W|Gs Due to want of addi

China Approved

On the basis of NO
C/Comments recei
ved from M/o EF&
CC (SU Division) vi
de OM dated
23.12.2025 with 31
8.2267 MT of confi
scated Non-Grade

RS wood in log for

m.
ingapore .ﬁhned
Due to want of com

ments / NOC from
Mo EF&CC (SU Di
vision)

ingapore Deferred
Due to want of com
ments / NOC from

M/o EF&CC (SU Di
vision)

tional information/
ocuments from th
e firm.

rance, Japan, \Ederred

Netherlands, Sp|Due to want of com|
ain, United Arab [ments / NOC from
Emirates, Unitequ.fo EF&CC (SU Di
Kingdom vision)

PRIVATE L ocod ---- Agarwood -"

1IMITED |Processed Agarwood
Chips (Aquilaria malac
censis), Grade A, moi
sture-free, naturally h
arvested, cleaned and
packed for export pur
pose, Origin: indla. H
S Code: 12119054."

83 [AURASHIN|0753AM [33012037 |Tuberose concentraia] 1000 KI14.05.
qE ESSENTI26 [Nutmeg oil;|GA
ALS PRIVA Palmarosa oil; Patcho
TE LIMITE uli oil; Pepper oil; Petit
D grain olil; Sandalwood

cil; Rose oil:--- Sand
alwood oil - Santalum
Album

84 [AADISHAK [0775AM Red Sanders (Pleroca|1.076 |17.00.2025
THI TIMBE|26 r pus Sautatinus MTS
R-EXPORT
& IMPORT

85 [indurao 5aj0 uberose concentrate]50 KGs

China Nﬁaiected
On the basis of Co

mments received fr
om M/o EF&CC (S
U Division) vide O
M dated 06.12.202
5 for the export of
1.076 MTS of artific
ially propagated R
ed Sanders wood ¢
annot be considere
d, as no export quo

is available for th
e state of Telangan
a.

United Arab|Approved



Indal
Product Ma
nufacturing

AYAGRAJ (26
ENTERPRI
SES

DIA

|26

]

Tﬂmm
CIATES IN|26

918 [Red

[Nutmeg

oil;

Palmarosa oil; Patcho

uli oil; Pepper oil; Petit|

grain oil; Sandalwood
oil; Rose oil:---- Sand

alwood oil

r pus Sautatinus)

r pus Sautatinus)

ers (Pteroca

ders (Pleroca

On the basis of N
C/Comments recei
ved from M/o EF&
CC (SU Division) vi
de OM dated
05.12.2025 with 50
KG of Sandaiwood
Qil (Tuberose conc
entrate, Nutmeg oil
, Paimarosa oil, Pa
tchouli oil, Pepper
oil, Petitgrain oil, §
andalwood oil, Ros
e oil - Sandalwood
oi).

Emirales

Deferred

Due to want of com

ments / NOC from

M/o EF&CC (SU Di
ision)

ingapore

China Approved

On the basig of NO|
C/Comments receil
ved from M/o EF&
CC (SU Division) vi
de OM dated
29.12.2025 with 39
132 MT (26.162 M
T of red sanders w
ood logs and 12.97)

MT of red sanders
|\mod roots).

88 |[GUJARAT
FLUOROC (26

HEMICALS

LIMITED

2A

9037100 |Halogenated derivafi

of acyclichydrocarb{Ts

more

8}

cnscontaining two or
different
halegen:- -Chlorodifiu
cromethane (HCFC-2
2) - Monochioro Difiuo
ro Methane (Refriger

nt R- 22 OR HCFC- 2
2) {for Feedstock Use

ro Methane (Refri

halegen:- -Chiorodiflu
joromethane (HCFC-2
2) - Monochloro Difiuo

nt R- 22 OR HCFC- 2

89 |GUJARAT [0844AM 129037100 Halogenated derivativ
FLUOROC (26 Les of acyclichydrocarb(TS
HEMICALS onscontaining two or
LIMITED more different

Ministry of Environment Forest and Climate Chan

ge (Ozone Cell)

.09.2025

Belgium, Franc|Appl’o\fed

e, I(germany. tal{On the basis of NO
y. Japan, Singa|C/Comments receiv|
pore, United Kifed from M/o EF&CC
ngdom (Ozone Cell) vide O
United States |M dated 14.11.2025
Of America

23.09.2025

Argentina, BahriApproved
ain, Brazil, C

ait, Lebanon, Miwith 5000 MT of Mo
i nochloro Difluoro M
Mexico, Morocciethane (Refrigerant



2) {for Non Feadstack
Uses)

0, Nigeria, OmajR-22 or HCFC-22) 1
n, Philippines, for non-Feedstock a
Qatar, Saudi Ar |pplication.

abia, Singapore
. Thailand, Turk
ey, United Arab
Emirates, VIET
NAM

90 [GUJARAT |0847AM |28037100 Halogenated derivativ|3000 .09,

|FLUOROC |26 es of acyclichydrocarb|TS
HEMICALS onscontaining two or
LIMITED more different

halogen:- -Chlorodifiu
oromethane {HCFC-j

2} - Menochloro Difluo
ro Methane (Refriger

nt R- 22 OR HCFC- 2|
2) (for Feedstock Use
s)

Belgium, Franc|Approved

e,  Germany,{On the basis of NO
ftaly,  Japan,|C/Comments receiv
Singapore, Unitled from M/o EF&CC
ed Kingdom, U}(Ozone Cell) vide O
nited States Of |M dated 14.11.2025
America ith 3000 MT of Mo
nochloro Difluoro
ethane (Refrigerant
R-22 or HCFC-22) f
Feeds
application only to
ustomers in countrie
s which are signator
of Montreal Protoc
ol on Substances th
at Deplete the Ozon
Layer for the Cale
ndar Year 2026.

] F ITIO87TAM [29037100 [Halogenated dervan 1 .10.
|ED Eﬁ es of acyclichydrocarb|Ts

onscontaining two or
more different
halogen:- -Chlorodifiu
cromethane (HCFC-2
2) - MONOCHLORO
DIFLUORO METHAN
E (REFRIGERANT R-
22 OR HCFC-22) NO
N-FEED STOCK

Bahrain, Brazil|Approved

Egypt, Jordan, |On the basis of NO|
Kenya, Kuwait, {C/Comments receiv
Lebanon, Mauriled from M/o EF&CC
tania, Nigeria, |(Ozone Cell) vide O

and, Turkey, U [ethane (Refrigerant
nited Arab EmirjR-22 or HCFC-22) f
ates, Vietnam

0B08AM [29034200 [Saturaled fuorinated (10000 [17.10.2025 Bahrain, Belgi ved

26 derivatives of acyclic rJMTs jm, Brazil, Eg the basis of NO
ydrocarbons:- - Difluor , Irag, Japan, K|C/Comments receiv]
omethane (HFC-32) uwait, Netherlajed from M/o EF&CC

nds, Oman,

d Arab Emiratifluoromethane i.e. H

m, United Stfin countries signator

ates of Americaly of Montreal Protoc
. Vietnam ol on Substances th
at Deplete the Ozon
e Layer.
wmwmmmm 29034500 [Saturafed fluoninated [1080 K|28.10.2025 [United Approved
TED 26 derivatives of acyclic WGS Kingdom On the basis of NO
ydrocarbons:- - 1,1,1, C/Comments receiv,

2-Tetrafiuoroethane (
HFC-134a) and 1,1,2,

led from M/o EF&CC
(Ozone Cell) vide O




AL LIMITE
D

O SERVIC|26
ES PRIVAT
E LIMITED

E LIMITED

IA PRIVAT |26
[E LMTED

56 [CURTA TNDJ0S3BAN |
IA PRIVAT [26

vwmmmimw

2-letrafiuoroethane (H
FC-134) - ZEPHEX 13|
4a 54Kg DOT CYL-P
03500045357

ogenat; erivati
es of acyclichydrocarb|TS

1M dated 18.11.2025
with 1080 Kgs of Ze|
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RAFLUOROETHANE
(HFC-1342) + ISOBU
TANE (R600a)) - Ré1
0A (BLEND OF DIFLU)
OROMETHANE (HFC
-32) + PENTAFLUOR
OETHANE (HFG-125)
) - R407A (BLEND OF
1,1,1,2-TETRAFLUO
ROETHANE (HFC-13)
4a) + DIFLUOROMET]
HANE (HFC-32) + PE
NTAFLUOROETHAN
E (HFC-125)) - R407,
C (BLEND OF 1,1,1,2-
TETRAFLUOROETH
ANE (HFC-134a) + DI
FLUOROMETHANE (
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purpose only) C/Comments receiv|
ed from M/o EF&CC
(Ozone Cell) vide O
M dated 14.11.2025
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d States Of A off
‘edca. Vietnam [Difluoromethane (H

FC-32) + Pentafiuor|
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134a) + Difluoromet
hane (HFC-32) + Pe|
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63.10.2025 qgouth Africa

i
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On the basis of com
ments / NOC
received from M/o
Mines vide OM date
03.11.2025 and fr
m DAE through D
GFT BO Portal on d
ted 02.12.2025

4.10.

Bangladesh

Approved
On the basis of com
ments ! NOC]
received from M/o
Mines vide OM date
08.01.2026 and fr
m DAE thro ugh D
FT BO Portal on d|
ated 02.12.2025 wit
h 200000 KGs of ZI
RCONIUM SILICAT
E to Bangladesh.

29.70.2025°

VIETNAM

Deferred

Due to want of com
ments from M/o Min
es. However, comm
ents / NOC from DA
E received through
DGFT BO Portal on

ated 08.12.2025

Bangiadesh

Approved
On the basis of com

ated 02.12.2025 wit
h 500 MTS of MICR

KGS

[ZIRCONIUM SILICAT [200000[13.11.2025
E

South Africa

08.01.2026 and fr
om DAE thro ugh D
GFT BO Portal on d
ated 02.12.2025 wit
h 200000 KGs of ZI
RCONIUM SILICAT
E to South Africa.
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Approved
On the basis of com
ments / NOC

08.01.2026 and fr
m DAE thro ugh D
GFT BO Portal on d
ated 02.12.2025 wit
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IUM SILICATE t
United Arab Emira
es.

Minisiry of Mines
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OBAL 25 er Origin, BYE-PROD|MTs Due to want of Co
UCT of Kaolin Mining mments / NOC fro
: quality Si02 >959, m MoM.
112[ASHAP 3AM (25051019 [Silica Sands—— Othe .09, ingapore
Due to want of Co
mments / NOC frol
m MoM.
5 nglades| e

Due to want of Co
mments / NOC frol
m MoM.

ethyl bromide 7.11.2025 [Argentina, Austr Approved
RGANICS [26 KGS alia, On the basis of Co
LIMITED Bangladesh mments received fr

CIB&RC

Benin, El Salvadjom CBIZRC vide e
ot, Indonesia, Ke|mail dated 02.12.2

15 110000 ; tralia, Bangla|Approved
|ED PESTIC KGS desh, Djibouti, M{On the basis of Co
IDES PRIV alaysia, mments received fr]
ATE LIMIT Singapore, VIET[om CBI&RC vide e
ED NAM mail dated 28.11.2
025 approving the
export of 110000 K
GS Methyl
Bromide.
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Note:

Deferred Cases: Cases marked as Deferred indicate that a final decision is
pending due to non-receipt of comments or No Objection Certificates (NOCs)
from the concerned technical authorities, pending submission of additional
information or clarification by the applicant, or requirement of verification of
specific documentary evidence. These cases remain under consideration and
shall be re-tabled once the requisite inputs are received.

- Approved Cases: Cases marked as Approved denote that the Export

Facilitation Committee (EFC) has accorded its approval, and export
authorisations have been or will be issued by DGFT accordingly.

Approved Post-facto: Cases indicated as Approved Post-facto refer to those
in which export authorisation was issued by DGFT with the prior approval of
the Chairman, EFC under Para 2.48(c) of the Handbook of Procedures (HBP),
2023. This is in line with Para 2.51 of the HBP, which empowers the



VI.

Chairman, EFC to grant authorisation in cases where subsequent receipt of
recommendations/NOCs from concerned technical agencies reveals no
material divergence of views. Such cases are formally placed before the EFC
in its next meeting for post-facto ratification.

. Dropped Cases: Cases shown as Dropped are those where the applicant

firm has remained non-responsive to repeated queries from DGFT and/or the
concerned Administrative Ministry/Department and has failed to furnish
requisite documentation or clarification within the stipulated period. These
cases are removed from the active EFC agenda. However, upon receipt of
complete information/documents, such cases may be reopened with a fresh
application date.

Rejected Cases: Cases marked as Rejected denote that the EFC, in
consultation with the relevant Administrative Ministry/Department, has
decided to deny authorisation. Grounds for rejection may include lack of
support from the technical agency, failure to furnish mandatory documents,
or non-compliance with procedural timelines (including responses to
deficiency letters). No further communication shall be issued in such cases;
however, the applicant may request a review of the EFC’s decision by
approaching DGFT.

Closed Cases: Cases listed as Closed indicate that, upon consultation with
the concerned Administrative Ministry/Department, it has been concluded
that the proposed export item does not fall under the category requiring a
Restricted Export Authorisation. Accordingly, no further processing is

necessary.
skokokokok
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